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CENTRAL ADMINISTRATIVE TRIBUNAL
principal bench, new DELHI

0.A.NO.1026/2001

Wednesday, this the 26th day of April, 2001

Hon'ble Shri Justice Ashok Agarwal, Chairman
Hon ble Shri S.A.T. Rizvi, Member (A)

All India CPWD Non-gazetted Office
Staff Association thro' its
General Secretary,
"'C Wing Ground Floor,
near Generator Room
IP Bhawan.
New Delhi~ll0002. •

JN Antil

President of All India CPWD
Non-gazetted Staff Association
C  Wing Ground Floor,

near Generator Room
IP Bhawan.
New Delhi-110002.

(By Advocate: Shri G.K. Aggarwal)

VERSUS

Union of India,
fhrough Secretary,
Ministry of Urban Development &
Poverty Alleviation, Nirrnan Bhawan
Pgw„Delhi^j-_11001^.

The Director General (Works)
Central Public Works Department
N1 rrnan Bhawan, New„0e 1 h i -110011.

- Appl icantc

- .Respondents

Q™R_D„E_R_£ORALi

dQQlh1e_Shri_Ashgk„Agarwa1:-

Appliu-ant No.l is a Central Government Civilian
Employees Service fissoclation comprising of Non-gazetted
Office Staff -in Central D,,Kid-cn , , ..  ublic Works Department

UMl'ts/off'icSS 3.11 OV0rover India. The same is a recognized

association since 1950. After coming into force with the
Central Services' (Recognition of Service Associations)

applicants were regu i red to submit application
tor recognition which application has been duly submitted on
4.11.1994, no decision thereon has so far been taken.
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Applicants in the ri rmm-ic.circumstances apprehend that before a
<iecIsion is taKan on their application for recognition",
adverse orders may be passed de-recognising them. m the
circumstances, «e find that interest of Justice «ill be duly
met by disposing of the present Oft at this stage itself even
Without issuance of notices with a dire-^^i-. ^

wd,u.M a direction to the

respondents not to de-recognise the applicant No.l till such
time^ that suitable orders are passed on the aforesaid
application of the aonl ir-gr.+--.i  ne applicants for recognition. We order
accordingly.
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